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SARI 8. M. GURADDI : Sir, our hon.
Railway Minister always comes and says
that there is financial stringency. May I
know whether the Railway Minister or the
Railway Departmeat had not taken up any
conversion of metre guage lines into broad
guage for the last three or four years ?

SHRI MADHAVRAO SCINDIA : Sir,
the conversion cost of metre guage into
braod guage comes to about Rs. 30 lakhs
per kilometre whereas the laying of a new
broad guage lines comes to approximately
Rs, 40 lakhs. This, of course, deperds
entirely on the terrain, but I am giving it on
an average, Therefore, sometimes it is
considered more worthwhile to lay a broad
guage line instead of conversion  This, of
course, again differs from case to case
There have been conversions which the
Railway Ministry bave undertaken.

MR. SPEAKER : Question Hour is
over,

WRITTEN ANSWERS TO QUESTIONS
[English;
Summer Specials Between Bombay
and Saurasbtra

*490, SHRI DIGVIJAY SINGH : Will
the Minister of RAILWAYS be pleased to
state .

(a) whether Railways have decided to
stop rupning of Summer Specials between
Bombay and Savrashtra ;

(b) if so, the reasons therefor ;

(¢) whether any representations have
been received against such a decision ; and

(d) if so, the reaction of the Ra;lway
thereto ?

THE MINISTER [OF RAILWAYS
(SHRI BANSI LAL) : (a) No, Sir,
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(b) Does not arise,
(¢) No, Sir.

(d) Does not arise.

Scholarships to SC /ST Students

*495, SHRI SATYANARAYAN
PAWAR : Will the Minister of EDUCA-
TION be pieased to stat: :

(a) whether there is any proposal under
the consideration of Government to grant
scholarships to every student belonging to
Scheduled Castes and Scheduled Tribes to
raise the standard of their education in the
country ; and

(b) if not, reasons therefor ?

THE MINISTER OF EDUCATION
(SHRI K. C. PANT) : (a) and (b) At the
elementary stage education is free for all
children including those belonging to
Scheduled Caste/Scheduled Tribe communi-
ties, Students belonging to these communi-
ties are also given free books and stationary
and free uniforms in the case of girls.

2. Some of the State Governments are
also giving scholarships/freeships to students
belonging to SC/ST communities for pre-
matriculation studies,

3. As regards posts matric studies,
scholarships are given to eligible students
belonging to Scheduled Caste/Scheduled
tribe communities. These scholarships are
given by the Miristry of Home Affairs under
a Centrally-sponsored scheme. The scheme
is an open ended one. This scheme covers
all SC/ST students who are eligible for this
award, subject to certain conditions and
restrictions governing the award of these
scholarships.

4. Scholarships are given to students
at different rates depending upon the courses
of study. The following rates are in
operation at present ;



Written Arswers

CHAITRA 28, 1907 (SAKA)

Written Answers 30

(Rs. per month)

Courses Residential Scholars Day Scholars
Boys Girls Boys Girls
1. Degree & Post-graduate Ist 185 195 100 110
studies in Medicine/ year
Engineering/Agriculture 1Ind — 200 — 115
year
onward
2, Degree & Diploma in Ist 125 135 100 110
Indian Medicine, Nursing, year
Pharmacy, Business
Administration & Post- Iind 130 145 105 120
graduate studies in science  year
subjects
3. Certificate courses in Ist 125 135 100 110
Engg./Medicine/Agriculture  Year
etc,
2nd
Year 130 145 105 115
onwards
4, General Courses upto
graduate level 115 130 70 85
5. Classes XI-XI¥/Inter- Ist 75 85 50 60
mediate courses Year
2nd 80 95 55 70
Year
onwards

The following conditions
award of scholarships :

govern the

(a) Scholarships are awarded to those
SC/ST students the income of whose
parents/guardians from all sources
does not exceed Rs. 1000/- per
month ;

(b) those SC{ST students who are not
in full time emploament are eligible ;
the award of scholarship in respect
of male students is restricted to
only two male children of the same
parent/guardian.

{c

5. While the scholarships are disbursed
by the State Governments, the Ministry of
Home Affairs bears the entire expenditure
on the award of these scholarships over and
above the committed expsnditure which
becomes part of the State liability at the end
of the plan period.

6. During 1984-85 the total number of
awardees under this scheme was 8 91 lakhs
(provisional)  This figure does not include,
however, the number of awards in respect
of Jammu & Kashmir and Goa, Daman &
Diu, since information about them is not
available,



